FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF DEEP IDENTITY INDIA PRIVATE

LIMITED.
1. | Name of Corporate Person Deep Identity India Private Limited.
2. | Date of Incorporation of Corporate Person 20/03/2014
3. | Authority under which Corporate Person is | Chennai
Incorporated/ Registered
4. | Corporate Identity Number / Limited Liability | U72900TN2014PTC095552
Identity Number of Corporate Person
5. | Address of the registered office and principaloffice | 5th floor, Tower C, Tek Meadows No.
(if any) of Corporate Person 51, Rajiv Gandhi Salai, Sholinganallur,
Chennai, Tamil Nadu, India, 600119
6. | Liquidation Commencement Date of Corporate | February 11th, 2025
Person
7. | Name, Address, Email Address, Telephone | Mr.Pranav Damania
Number and the Registration Number of the IBBI/IPA-001/1P-P00079/2017-
Liquidator 18/10164
Address: - 407, Sanjar Enclave, Opposite
Milap Cinema, S.V Road, Kandivali
West, Mumbai - 400067.
Email Id :- pranav@winadvisors.co.in
Contact No :- +91 98204 69825
8. | Last Date for Submission of Claims March 10", 2025

Notice is hereby given that the Deep Identity India Private Limited has commenced voluntary liquidation
on February 11th, 2025.

The stakeholders of Deep Identity India Private Limited are hereby called upon to submit a proof of their
claims, on or before March 10, 2025, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/-

Pranav Damania
Liquidator in the matter of Deep Identity India Private Limited.
Reg. No.: IBBI/IPA-001/1P-P00079/2017-18/10164
Authorisation for Assignment (“AFA”): AA1/10164/02/311225/108058
AFA Validity: December 31, 2025

Date: 13-02-2025
Place: Mumbai


mailto:pranav@winadvisors.co.in
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SALE NOTICE
SOUTHERN INVESTMENTS PRIVATE LTD - In Liguidation
Liguidator: S Kangayan

Liguidator Address: Plol No 81, 3rd Strest, Phase |, Dollars Colony,
Vengambakkam, Tambaram East, Chennal - G00 127
Emall: kangayan s@gmall.com; Mob.- 3677554665

E-Auction
Sale ol Assels under Insolvensy and Bankrupicy Code, 2018
Date and Time of E-Auction 0Tth March 2025 at 10.00 am to 1.15 pm
{With unlimited extansion of & minutes each)
Last date of submission of Earnest Money Deposit (EMD): 04th  March, 2025
Submission of Eligibility Documents by prospective bidders @
From 13th February . 2025 to 25th February, 2025
Sale of Assels and Properlies owned by SOUTHERN INVESTMENTS PRIVATE LTD {in
Liguidation} forming part of Liquidation Estate formed by the Liguidatorn, appdinted by the
Hon'ble National Company Law Trbunal, Chennai Bench vide order dated March 01,
2024, The sale will b= done by the undersigned throwgh the e-auction platform Le. Mys

EAST COAST RAILWAY

(1) Motice No.: eT-East-WAT-DE6-2025
Dt. 06.02 'WEE.
o N s [T PLACEMENT
OF 1 MT & 10 MT CAPACITY TRUCKS
EACH FOR SENIOR SECTION
ENGINEER/P/ICHIPURUPALLE,
SENIOR SECTION ENGINEER/P/!
VIZIANAGARAM & SENIOR SECTION
EHGINEER/F/IGAJAPATINAGARAM
UNDER ASSISTANT DIVISIONAL
ENGINEER/VIZIANAGARAM AND
SENIOR SECTION EMNGIMEER/P/
SRIKAKULAM ROAD, SENIOR
SECTION ENGINEER/F/HAUPADA &
SENIOR SECTION ENGINEER/P!
PARALAKHEMUNDI UNDER

ASSISTANT

DIVISIOMAL

ENGINEERY

KightZ¥ate indfotech Private Limited hieving websis at: wasy, right2vote. b

@00 O

LT Description of Asset Reserve Prica Legal cost | Incrementsl
INR in Lakhs wpfront Value

| | INR in Lakhs | INR in Lakhs

Resldential Bullding -Flat Fis. Rs. 1.35 Lakhs | Re. 1 Lakhs

Flat hMo. 14, K50 Fern Tree| 27,12,0004- iRupees One | (Fupees One

WTY Heights,Karakulam {Rupees Twenty lakh and Lakhs only)
Panchayat, Ward No.20 & Sevan Lakhs Thirty Fiva
Flat Mo, 14, Eallavam Post and Twelve Lakhs only)

Medumon Musl, Trivandrm Thowsand
Drsitricl, Kerala, Pin 695043 Onlby )

Lor 2 | Resldential Bullding -Flat R Rs. 1.33 Lakhs | Rs. 1 Lakhs
Flat Mo, 50, N5D Fern Tres 26,54, 000/- {Rupees One | (Rupees One
Heights, Karakulam [Rupees Twenty Lakh and Lakbs onlyl
Panchayat, Ward No.20 & ey qapns Fityy | Thirty Three
Flat NoSD, Kallavam POSL | paur Thausand Thousand
Medumon Muri, Trivandruem Only ) onily)

Dsitricel, Keraks, PinG@e043
Resldential Buliding -Flat Rs. Re 1.35 Be. 1 Lakhs

LOT 3 | Flat Mo, 148, NSD Fern Tree|  27,12.000/- Lakhs |Rupees One
Heighis, Karakulam {Rupgess Teenty | (Rupess One | Lakhs only)
Panchavat, Ward Mo.20 & Seven Lakhs | @BRhand Thirty
Flat Mo, 14, Haliayam Post and Twelse Five Lakhs
Mesgumon Busl, Trivangdam Thousand oyl
Dsitrict, Kerats, Fing25043 anly

Lor 4 | Flat Mo, 145, N3D Fern Tree Rs. Rs, 111 Fs. 1 Lakhs
Heights, Karakulam| 22316000,/ Lakhs |Rupees One
Panchayal, Ward No.20 & {Rupses Tesenty {Rupies Lakhs anly)
Flat Mo 148, Haltmam Post, T Lakhs One Lakh
Medumon o, Trivsnceam A Sixlesn and Elewan
Dsitrict, Kerala, Pin 695043 Thousand thioasand only]

Unky}

LOT 5 | Flat Mo, 14D, MSD Fern Tree Fis. Fs. 1.35 Re. 1 Lakhs
Heights, Karakulam/| 2712000/ Lakhs (Fupees One
Panchayat, Ward Mo, 20 & (Rupees Twenty | (Rupees One | Lakhbs only)
Flat Bo,14B. Kallwam Poast, Seven Lakhs | [akhand Thirty |
Medumon Muri, Trivandram | and Twelve Five Lakhs
Dsitrict, Kerala, Fin 625043 Thousand only)

oinly
Flat Mo, 168, NSD Fern Tree| Rs.27.41. 000/ | Re. L.AT Lekhs | Re. 1 Lakhs

Lur“:H2-gh'.5., Karakulam . IRupees {Rupees fne. | [Fupees One
Panchayat, Ward No.20 & Twenty Sewven Lakh and Lakhs only)
Flat Mo, 14B, Kallzyam Post, Lakhs and Forty | Thirty Seven
Medumon Muori, Trivandrum | One Thowsand Thousand
Disitrict, Kerala, Pin §95043 Onky} onlyl

Important Note:

1. E-Auction will B2 conducted on =AS 1S WHERE 15", "AS 15 WHAT 15" and “WHATEVER
THERE |5 BASIS" and “WITHOUT RECOURSE BASIS™ through approverd servios
proveder e, MYsRight2vote Infabech Private Limited

2. 1 is glarified that this Invitstion purports to invite prospective bidders and does not
create any kind of pinding obligation on the part of the Liquidatos or the Company o
effectuate the sale. The Liowldetor reserves the mght to canosl or modity the process
andor not veactept and for disgualily any Interested party S potential investor £ bicddes
wilhout assigning any reasen and wilhoul acr liability,

3. The Complete E-Auction process docurpent contalming defails of the Assets, online e-
auction Bid Form, Declaration and Undertaking Form, General Termsand Conditions of
onling AUChGn Sale are available on wehaite wawright2votaing Contact MeAksy
Yadhay, - B169498883. ajae@right2votein; Mr Neeraf Guigulia -9920531306
nadraiEright2voteing (On going to the link wew right2wotiin interasted badders will
have to search for the mentioned company/Company’s name [SOUTHERM
INVESTMERTS PRIVATE LIMITED {in Liguidation)].

4, The intending Didders, grior 10 Submitling their bid, should make their independeant
inguiries regarding (he title of property, duas af local taxes, electricity and waler
charges, maintenance charges, if any and inspect tha property at theirown expanses
and satisfy themssives. The properties mentioned above can be inspected by the
prospectve bidders st the site with prior appolntment by contacting Mr. 5 Kangayan:-
$67 7554665,

5, The intanding bidders are reguired [0 deposit Earmest Money Deposil {EMDY amount
gitfrar through DOYMEFT/RTGS in the Account namely “(SOUTHERN INVESTMENTS
FRIVATE LIMITED (In Liguldation)”, Current Account Mo, 510305010241013 {IFSC:
CILBOO0D295) with City Union Bank, Chitlapakkam Branch ln Chennal G600 064 o
thiraugh G0 drawn on &ny Scheduted Bank inthe name of “SOUTHERN INVESTMENTS
PRIVATE LIMITED {In Liguidation)™ or gree a Bank Guarantse for the EMD Amaunt as
pEr Format A ar Format B &5 green in e Complete E-AUCctEon procass dosurment

&. The interding bédder should submit the evidence for EMD Deposit and Regquest Letter
for partcipaton in the E- Auction along with Seif attested copy of (1) Proof of
Igentification |2) Current Address-Proof (33 PAN card {4] Yalid emalliD {51 Landline and
Muobite Phone numberB] affidavsit and Underigking, as per annegerel (71 Bid
Application Forrm as per Annexure 1| {8) DCeclaratson by Bidoer: a5 per dnnegure 01, the
formats of these Annexurés can be taken from the Complete E-Auction process
document. These decuments should reach the office of the liguidater as per the
timekines mentloned In the E-Auction process decumeant by E-mall and In hard copy,
at the address glven below. The Interasted bidders will have to uplesd thelr KYC
documents along with the EMD submission detalla on www.right2vole.in; or may
send to kangayan.s@gmail.cam;

7. The following documents are required from Prospactive Bidder within 14 days from the
date of pubdication of the sale notice_ e, upto 25th February 2025

a) Basg details of the Prospective Bidder wiz, Ownership Streciune and Composiaon of
the E-Austion Applicant SBidders, Proof of Bdentity, Current Address Proof, PaN card,
valid e-rmail 1D, Landbine and Mobéle Phone number.

b Authorizaton to the Signatondin case the bidder (5 & legal entity or any third persoa i
aponted asan authorized representative in any Gase);

ch Affidavit and undertaking for eligibility under Section 2594 along with a list of relatives,
Confidentality Undertaking and ather annegwres &5 per the E-Aection Mernorandum
which can be downloaded from www.oright2vote.in; fcan be hed from
kangeyvan.s@gmall.com;

8. Tha Mame of the Eligitle Biddars will be identified by the Liqusdator to participate in e-
auction on the portal wwwright2vote.in; The e-auction service provider (Right2%ote
infotech Privata Limited| will provide User i and passwornd by emadl toeligible bidders.

9, In case, o bid 5 placed in the last 5 minutes of e closing tirng of the eauction, the
clasing tirme will autormatically gatextended for 5 minutes with unlimited extension, Tha
bidder wiho submits the highest béd amount (not below the reserve price) on closure of
e-Auction process shall be geclared as the Successful Bidder and & communication to
that effect will ba issued thraough electionic made which shall be subject 1o approval by
the Liguidator,

10, The EMD of the Succassiul Bidder shall be retained towards part sale conssderation
and The EMD of unsuccessiul bidders shall be refunded. The Liguidator can retain the
EMC: of H2 bldder toc. The EMO shall not bear any interest. The Liguidatorwill issue a
Letter of Imtent [LOI o the Successful Bidder and the Swecoessiul Bidder ahall ave to
deposit the balance amountiSeccessiul Bid Amount - Legal Cost wpfront Amount)
wilhin 30 das foorm the date of issuance o the LOE by D Liguidaho

11. Defautt in deposit of the balance amount by the successful bidder within the time lmit
as mentioned in the LO| would antall forfelture of the entire amount deposited (EMD +
Ay Orthier Amount) by the Succesahs Bldder, |n sech case, the Liguidator would have
righl i ineite the H2 bidder 1o become suncessiul Bidder,

12 Tha Successful Bidder shall bear the applicable stamp dutiesAransfer chargs, fees
etc. and all the statutory / non- statutory dues, taxes, rates, assesament charges, fees
ate. inrespect of the property puton awciion,

13, After pavmend of the entirg sale consideration, the sale certificate/agresment, will
basseed in the name ofthe successful bidder onty and willnot be issued in any othar
name.

14, The Liguidator hes right 10 accepl of resct ary or all alfers) o adioum,’ postpone,
cancel the E-Auchon o withdraw any_properly or portion teereal from the asstion
process at any stage in consuftation with the Stakeboldars Consultation Commitiar
(SCCL Howewer, the Liguidator may provide reasons for the cancellation of the said E
Auction.

15 The= sale shall he subject 1o provisionsof Insalvency and Bankrupioy code, 2006 and
regulations made thereunder

16. The liguidatos reserves the nghttoforfeit the EMD depositad by the quatified bidder, in
case any qualified bidder who has submitied the EMD amaunt 2long with the relevant
daciments 1o particigate in the E-Auction date 07" March 2026 however, fails 1o
phace - bid ab the reserve price on the date-of auction a1 the eauction pdathorm of
vl i 2 wotein;

17. The interested Bidders) shall be provided access to the data room (“Data Roorm®™)
established and maintained by the Company seling through the Liguidator in order to
canduct a due diligence of the business and operationg of e Compam. The intereatad
bicider (5) shall be proviged access o the infermsation in the Dada Room undil the E
Auction Date. The accass to, and wsage of the information in the Data Room by tha
interested biddes{s) shall be in accordance with the rules as may be set forth by the
Liguidator from ttme to tima.

18. E- Auetion date & Time: 07" March 2025 from 10,00 pomi, to 1,15 pom. (with
unlimited extension of 5 min).

Date: 13,/02/2025
Plyoe: Chennal

5 Kangayan
Liguidator of SOUTHERNM INVESTMENTS PRIVATE Limited

IEB1 LFI!EEI‘LN-:‘.--IEEI.-"IP‘FI.—[H]?.."IF'-."-.':JI.'.IB-EH.."?[HF]-::!IZ]_.-"!:i‘T'."[ZI]
Address: Plob Mo EL, 3nd 51reet, Phase |, Dollars Colony,
Vengambakkam, Tambaram East, Chennai GO0 126 Tamil Madu
Contact No.; 267 754855

'IMPORTANT

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
Individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

SRIKAKULAM ROAD FOR CARRYING
RAILWAY MATERIALS FOR A PERIOD
OF 36 MONTHS IN SENIOR DIVISIONAL
ENGINEER/EAST/JURISDICTION
OVER WALTAIR DIVISION.

Coast of the Work

Approx.

(2] Motice Mo.: eT-East-WAT-07-2025
D IJE.EE.HEEH__ __________
FLASH BUTT
WELDING OF 60KG RAILS TO FORM
LWR OR LOWNGER WELDED RAILS
USIHNG CONTRACTORS OWHM SELF
PROPELLED RAIL-CUM-ROAD
MOBILE FLASH BUTT WELDING
PLANT UNDER THE JURISDICTION OF
ASSISTANT DNISIONAL ENGIMEERS
SRIKAKULAMRDAD,

Approx.

Waork

Cost of the
1,99,51,234.68, EMD : ¥ 2,49, B00/-

e A Pl by B S T T

Completion Period of the Work ; 36
(Thirty 5ix) Months (for 5. No. 1) and 12
{Twelve) Months (for 51, Mo Z).

Tender Closing Date and Time
28.02,2025 at 1500 Hrs. (for Tender No, 1)
and 03.03.2025 at 1500 Hrs. (for Tender
Ho. Z).

Mo manua! offers sent by Post / Couner !
Fax or in person accapted against such
e-tendears even if these are submitted an
firmi's letter head and received in fimme, All
such manual offers shall be considersad
imvalid and shall be rejected summariy
withoul any considaration.

Complete information Including e-tender
documents of the above efender B
avallable inwebsile | wwwireps.gov.in

Mote : The prospedclive tendersrs are
advised to revisil the website 15 (Fifteen)
days before the date of closing of fender
to note any changes | comgendum

izswed for this tender,
Divisional Railway Manager (Engg. ),
PR-O73/P/24-25| Waltair

EAST COAST RAILWAY

(1) Hotlee Mo, eT-West-WAT-07-2025
Di: 06.02.2025

e s (AR THROUWGH RAIL
RENEWAL (PRIMARY) FOR 11.354 KM.
FROM WKM.Z93.162 - KM.400.302 (IN
PATCHES) ON DN LINE AND
COMPLETE TRACK RENEWAL
(SECONDARY] OM LOOP LINES OF
VARIOUS YARDS FOR 5.557 HKM.
BETWEEN MALLIGURA - KIRANDLUL
STATIONS UNDER THE JURISDICTION
OF SENIOR DIVISIONAL ENGINEER
(WEST)WALTAIR ON KHK-Il LINE OF
WALTAIR DIVISION.

Advertised Value : EerRERERes]3 11H

EMD ;% 2,96, 700-

(2) Notice Mo.: eT-West-WAT-08-202 5‘
Dr: 06.02.2025

MAME OF THE WORK :NEVE:=IVHNG
AND TRANSPORTATION OF WELDING
PORTIONS OF FUSION WELDING OF
B0 KG/G0 EIR2ZE0 GRADE RAILS ON
CESS /| TRACK FREE OF TRAFFIC
CONDITION BY ALUMING THERMIC
PROCESS INTO SHORT WELDED
PANELS OR QTHERWISE WITH RDS0
APPROVED WELDING PORTIONS &
TECHMIQUES, (2) SUPPLY AND
TRANSPORTATION OF WELDING
PORTIONS FOR 60 KG, 20 UTS RAILS
BY ALUMINUM THERMIC | SEY
PROCESS UNDER THE JURISDICTION
OF SERNIOR DIVISIONAL ENGINEER [
WEST /! WALTAIR.

Aadvertised Value
EMD : ¥ 1,36,600/-

¥ 6B,27.477.15,

Completion Period of the Work : 12
[(Twelve) Months (for both 51, Nos. ).
Tender Closing Date and Time
04,03, 2025 at 1500 Hrs. (for both Tendars).
Mo manual offers sent by Post [ Courier f
Fax or in person accepied against such
e=tendess even if these are submitted on
firrn’s batter head and recemved in Dme. All
such manual oflers shall ba considared
invalid and shall be rejgcted summarily
withaut any consideration.
Complete information including e-tender
documents of the above e-lender is
avallabie in website | waww. Ireps.gov.in
Mote : The prospaciive landerers ara
advised o revisit the wabsite 10 (Tan)
days before the date of closing of tendar
to note any changes ! comigendum
isswead for this tender

Divisional Railway Manager (Emgg.},
PR-OT4/P/24-25] Waltair

GOVERNMENT OF TAMIL NADU

@ Office of the Thiruporur Town Panchayat,
) Chengalpattu District.

R.C.NO.165 [ 2011 g3y S i legpie ol Date.07.02.2025

The Online tenders are here by invited by the Executive Officer, Thinuporur
Town Panchayal. for the following works from the Eligible suppliers. The Tender
schedule form can be downloaded www.intenders.gov.in websiles upto
12.03.2025 at 3.00p.m, The other conditions and details are had from this office
during the working hours of this office.

Bl Estimate | Work Complate
< Name of work ki Eﬂepnsh Daysp
5 Iy of Jot Rodi hina for UGSS |

1 T:Eupp:r;mjr Tawn F;]n:l:g'_.'::,?h;:;al:;tu Dﬁlﬂl:ln 78.00 TE,M[IJ‘* 90 Dﬂ}l‘ﬁ-
Place -Thiruponur

Dafe - 07.02 2025 Executive Officer,

Thiruparur Town Panchayat,
DIPR | 561/ TENDER / 2025 Chengalpattu Diztrict
FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the msolvency and Bankruptcy Board of lndia
[Widuntary Liguidation Process) Ragulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

DEEP IDENTITY INDIA PRIVATE LIMITED.

RELEVANT PARTICULARS

1 | r'.la;||1r|=_-§5=|' Cirporate: Pr_:f::.l,:-rl Hi Teleen k_l-l_-.nl_it:.' Incha Prrcale Lisriesd,

2. | Dt ol Incorponstion of Coponala b, B LA P
| Prspsann |
3. | Authaty urcker wihich Conporaie Cherms
Person B hoomporisd,’ Regsiered
4. | Comporate Keriy Number [ Umniled | UT2900ThRa0AAPTOEEES D

Liakilty kierity Murrber of Corporate
5 | Addeess of e I'E@’,E.-I.F’I‘P’] T and
principal oifice: (F ary) of Comporate

| St ficor, Tower C, Tek Meadows Na. 51, Rajiv Gandni
| Salai, Shoiinganallur, Chennai, Temil Mady, India,

f. | Ligudation Commencement Dete of | Febnigry 14th, 2005
__ | Lomorste Permon L — _
7, | Mame, Addéess, Ernal Addnecs, | M. Prana Danania
Takesphone Nurriber & nd the IBEL/IPA-00L/IF-PO00TS, 20107- 18,/10164

Fegstration Mumioer of 1he Ugudator | Adideess: - 407, Sanjar Endiene, Opposite Miap Cinema
| B Rosad, Kendhal West, Mumbal - $00057,
| Email id = prenavEvanadiisosoe.n
. I . | Contact ha - +81 SEE04 G085
B, | Lest Date for Submission of Claims higech 10¢h , 2005

Wotice s hereby given that the Deep Identity Indla Private imited has commenced
wilumtary liquidation on February 14th, 2025,

The stekeholders of Deep dentity India Private Limited &re hareby called epon tosubmit a
proafl of thelr claims, on or tefore March 10th, 2025, w the liguidator &t the address
mentioned agaimstitem 7

Thie fmangial craditars shall sebmit their prool of claims by ebest roni; raans anly, Al atFuer
stakeholders may subanit the pooal of claimsin person, by post or by electronic means,
Subméssion of false or misleading proofs of clalm shall attract penatties.

S0y

Pranav Damania

Liguidator inthe matter of Deep ldentity India Private Limited.
Fl:la-g.Htr.:1HEI£IF#—DDLA'IP—PEDDTBI201?—1B,-’1515I

Authorlzation for Asslgnment [“AFA"): AAL/10164,/02,/,311225/ 108058
AFAValidity: December 21, 2025

Dt 1302-2025

Plece: Mumbai

SUIPET@H susiTaflii@Ge eSHflwr Gurg 9mfeme
Qumgiiium” s et HEID flemesGasremL s eumiflld
. 11(1), Guwir @rmogrger sTame (Hi& @), sTEYLLLT, GlFsiTemer — 600 008.

sy6v_gyilailiy

Qaearemer, ey, 1/1(1), @uruprsear &remeo, LUHUESSOIULGCLTT
Qurermary Guuurl @& sys slpLsdle Qumrdl amn SBlPETH
o eflw@en &8 gflwi Qurg gmplome GQurmliurl Fsei WM mMW
Blemes GarmLgar aurflugdled uvwaiu@ssiul @ sule) GeulwliulL
soasmTiaGwr TN49 G 9000 ereirm sumaseurid auhd 05.03.2025 ey LHhuse
3.00 vwewfl gerelled Cumsmi_ LSSl maudg GuTg 66l
L@ &EIng.

Qurg) sr5Sl60 LB QUL HmieueTEISET (petTLisTTLONS erh. 1000/~ QeSS
udle) Gaun Geusrr(Hb. udley QFg FlnaeTEisaT gamians Gomme BT SHaflsd
Gubuig eursearsemg uriemauil gaindlésiu@eur.

sifle) CFI1S aungerd 2 eer (pseul
CoHeuGmw umeuemt euermsid, (LLA Building)

S| euTeuoTT &Fmenev, GlasuTemenr - 600 002

QLiTY eTemi. 72000 83835
Q&.0.05m.8)/ 111 /auemrsmen,/2025

2 minflerit Q&wevir,
Semeenlo BT SigI6u6uiT

A e G L P BORIDL B3 GOMS3ETT

Head Office; IFCILid. IFCI Tower, 61 Mehru Place, New Delhi-110018,
Regional Office: IFCH L, Units no, 3077314, 3rd floor, C Wing, Trade
Word,; Kamala Mils, Lower Paral (W), Mumbal 400013

Tel. Mo, +#31-22681 233400, '‘Web Sde: warw oltd com,

YIFCI

LIMITED
AT WE W IR

APPENDIX-V A
[See proviso to rule 3(6]]

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Motice for Sale of Immovable Assets under the Secunlisation and
Reconstmection of Financial Asseis and Enforcement of Securty Interest Act, 2002 read
with proviso to rule B(6) of the Secunty Interest (Enforcement) Rules, 2002
Modice is hanaby givento the public in genaral and in particular to the Borrower! Mortgagor
and GGuaraniors) that the below described immovable property morigagedicharged to the
Secured Creditor, the constructive possession of which has besn taken by the Authorised
Officer of IFCI L. (Secured Craditor), will be sold on “As is whera is”, “As is whatis”, and
“Whatever thera is” on 11.03.2025, for racovery of Rs. 57,03,80,479.00 (Rupees Fifty
Seven Crore Three Lakh Eighty Thousand Four Hundred Seventy Nine Only) as on
16.04.2024 together with further interest with effect from 16.08.2024, due to IFCI Lid.
{Secured Creditor) from MNishta Mall Management Company Private Limited
(Borrower), Water Front Pier Hotel Pvt Ltd. (Mortgagor) and Future Brands Lid.,
Shri Vijay Biyani and Shri Kishore Blyani (Guarantors).

Description of the Immovable Properties along with Reserve Price and Eamest
Money Deposit

RESERVE
PRICE

EARNEST
MOMEY
DEPOSIT

DESCRIPTION OF PROPERTY

LOT -1

ARULMIGU DHANDAYUTHAPANI SWAMY TEMPLE

Palani Nagar, Palani Taluk, Dindigul District
E - Tender Notice -Single Cover System
E- Tender Notice No:25/2024-2025/Dated:10.02.2025
TYPE OF CONTRACT : ITEM WISE RATE

(&)

GOVERNMENT OF TAMILNADU - HINDU RELIGIOUS & CHARITABLE ENDOWMENTS DEPARTMENT
’

e-Tenders are invited by Joint Commissioner / Executive Officer of the above Temple for the following work. The e-tender schedule (BOQ) are avail-
able from 14.02.2025 to 03.03.2025 upto 5.45 pm will be downloaded from the website https://tntenders.gov.in at free of cost. The e-tender documents
(BOQ) are to be uploaded through online on (or) before 04.03.2025 up to 3.00 pm. The received tenders will be opened on 04.03.2025 at 4.00 pm through
online. EMD will be remitted through online. All documents are produced through online in the mode of pdf file. Important documents, Tender documents

and correctness documents are downloaded from the website https://tntenders.gov.in and not publish in Newspaper

Rs. 18.07
crore
(Rupees
Eighteen
Crore and
Seven

Rs. 1.81
crore
{Rupees
One Crore
and
Eighty One
Lakh only)

All that piece and parcel of land onginally comgnised in

Survey No.Tid, currently comprised in S.No.T/4B, n

Egattur Village, Chengleput Taluk, Kancheepuram

Disfrict, measuring an extent of 1 acre and 37 cenis or

thereabouts, together with right to usa the passage of an

axtent of 13 cants, inall totally measuring an extent of 1

acra and 50 cants or thereabouts and tha =aid land| Lakh only)

bounded on the:

Morthby ¢ 24 feel privata road

Southby : Pond

Eastby : 1Bmwideroad

Wesiby - \Village Road and property oniginally owned by
M/s. Amrutanjan

siuatad within the: Registration District of Chingleput and

Sub-Registration Disinctof Thiruporur

togather with the building, stuctures, the plant and

rachineny attached 1o the earth or parmanantly fastened

to amyihing attached to the earh, fixdure and fitfings

erected’ installed or to be ereciediinstalled thereon and

evary parl thereof.

LoT-1l

r\%. Name of work (mudd?;g%”;.r'q Q’Z) AmEiJMni[? Rs. Cf)‘rar:g)lgtgn Contractor Qualification

1 |Na.Ka.No.7293/2023/E3 Registered, Live, class of
Construction of New Three Stage Rajagopuram 1 qualified contractors of
at Arulmigu Kulandhai Vellappar Temple, | Rs.1,76,12,500.00 | Rs.98,500.00 | - Tamil Nadu Government
Poombarai, Kodaikanal Taluk Departments/ State
Single Cover System Government Under Takings.

All the details regarding the Tender invite is available in the https://tntenders.gov.in Website. Any corrections/ modifications will be intimated only

through the above website.

Joint Commissioner/ Executive Officer DIPR/553/TENDER/2025

Chairman and Board of Trustees

GOVERNMENT OF TAMIL NADU

PUBLIC WORKS DEPARTMENT

BUILDINGS CONSTRUCTION & MAINTENANCE CIRCLE, COIMBATORE
LUMPSUM CONTRACT - ITEM RATE TENDER SYSTEM

e-TENDER NOTICE No:38/BCM/CBE/2024-25, Dated:10.02.2025

For and on behalf of the Governor of Tamil Nadu, e-tenders are invited upto 3.00 P.M. on 05.03.2025 from the PWD Registered
Contractors by the Superintending Engineer, PWD, Buildings Construction & Maintenance Circle, Coimbatore - 641 001 for the

following works :-

1. Construction of Shop cum Commercial Complex building for PSG Employees Co-Operative Housing Society in

Uppilipalayam Village of Coimbatore South Taluk in Coimbatore District.

2. Providing additional amenities for Institution buildings for the work of Construction of Institution Buildings for new
Government Medical College and Hospital buildings for 150 MBBS students at Udhagamandalam in Nilgiris District.

3. Provision of hot and cold split AC units, CCTV, EPABX and Intercom arrangements to the Residential building for

New Government Medical College and hospital at Udhagamandalam in the Nilgiris District :-

at e-procurement portal of Government of Tamil Nadu and the e-Tenders will be opened on the same day from 3.30 p.m. onwards.
All other details are available in the website https://tntenders.gov.in. If any changes / corrections etc., to the tender, it will be

published in the above website only.

Superintending Engineer, PWD,

Buildings Construction & Maintenance Circle,

DIPR/525/Tender/2025 Coimbatore - 641

001

Rs. 980 | Rs. 98.00
lakh
(Rupees
Ninety
Eight Lakh

only)

All that piece and parcel of land ariginally comprisad in
Survey Mo 52724 measunng 34 cents, Survey Mo 527ZB crore
measuring 65 cenls, Survey NoS22C measunng 21| (Rupeaes
cants aut of the fotal extent of 40 cents [out of 40 cents 19| Nine Crore
cents have been exchanged) tofally all the land|and Eighty
measuring o an extent of 1.2 acre situated at Navalur | Lakh only)
Village, Chengleput Taluk, Kancheapuram Districl, and
the said land bounded on the:

Morthby - Land comprisedin3.No.41

South by : Land comprised in 5.No.53

Easthy : HanathurReddikuppam Village Boundary
Wesiby - Land comprisedin 3. Mos. 5211Aand 5211B
situated within the Registration District of Chingleput and
Sub-Registration Districtof Thiruparur,

together with the building. structures, the plant and
machineny altached o ihe earth or permanently fastenad
to amything attached to the earth, fidure and fittings
erected’ installed or by be erecledinsialled thereon and
avery pari theraof.

I

The Indian Express.

For the Indian Intelligent.

Date and Time of e-auchion for Lot 1 11.03.2025 batween 1100 AM to 12 NOON

Date and Time of e-auction for Lot 11; 11,03, 2025 between 03:00 P4 1o 04:00 PM

Lasi date & Time of Submission of EMD and documents: On 10.03.2025 up to 03:30 PM
for bath Lots,

Date and Time ofinspection; 04.03. 2025 between 11:30 PM to 03:00 PM for both Lots

Mo known encumbrancefs) wort, the above menfioned property.

For detailed terms and conditions of the sabe, please refer o the link provided at IFCI Lid.'s
website e, wwwifcld. comand contact Authorised Officer
(Contact No, + 81-22-61 293400/ 9663871655},

Drate: 13.02.2025
Placa: Mumbai

Sdi-
Authorised Officer
(IFCI Limited)

Inform your opinion with
investigative journalism.

S ThelndianEXPRESS
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NARAYANA PLASTICS
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87-A, Subburaya Chetty Street, (Near Apple Super Market)
Thiruveathipuram Read, Coddalore-607 002

® 96005 79410
© 8610371027

INTERIOR HOME DECORS

Curtains, Curtains Rod, Mosquito Net, Modular Kitchen
Blinds, Wall Paper, Vinyl Flooring, Door Matt,

No. H, Velli Mottan Street, Thiruppapuliyur, Cuddalore - 607 002
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